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THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION (SHRI
SHER SINGH) : (a) Yes, Sir.

(b) Under the Partial Financial Assis-
tance Scheme, small intercst bearing loans
are granted to Indian students abroad who
are in genuine and immediate need of
monetary help. These loans are granted by
the Indian Missions concerned out of the
funds placed at their disposal for this pur-
pose by the Government of India every
year, to help tide over unexpected shortage
of funds or for return passage cost. In all
354 students, including 33 students in the
US.A., were helped during the last five
+years, under this Scheme.

(c) Docs not arise.

Tourist FaciLimics ForR UNCTAD
REPRESENTATIVES

3266. SHRI SHIVA CHANDRA JHA :
‘Will the Minister of TOURISM AND CIVIL
AVIATION be plcased to state :

(a) whether it is a fact that there were
not good tour facilities for visiting places
of tourist interests for the UNCTAD Dele-
gates participating in New Dclhi;

(b) if so, the reasons therefor; and

(c) the facilitics provided and how they
were availed of by the UNCTAD represen-
tatives, country-wisc ?

THE MINISTER OF TOURISM AND
CIVIL  AVIATION (DR, KARAN
SINGH) : (a) to (c). No, Sir. All agencies
concerned with the provision of tour facili-
ties, namely, travel agents. Indian Airlines
Corporation, and Railways 2ave made special
arrangemcents for tours by the UNCTAD
delegates 10 places of tourist interest. These
agencies have sct up counters at Vigyan
Bhavan, und the IAC at Ashoka Hotel and
Palam Airport also, for booking tours for
the delegates. Brochures listing special tours
were brought out by the Railways and by
the Travel Agents. The Railways ran a
special package tour to Khajuraho, while
IAC is operating special flights to Nanda
Devi, Khajuraho, Banaras etc. on weck-
ends,

1t is estimated that more taan 1,000 dele-
gates availed of tours by air, rail and road,
but a country-wise breakdown is not avail-
able,
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AR TALRS WITH THAILAND

3267. SHRI D. C. SHARMA : Will the
Minister of TOURISM AND CIVIL AVIA-
TION be pleased to state :

(a) whether India have invited Thailand
to resume talks on the flying rights of
their national airlines which broke down
during November, 1967,

(b) if so, the nature of the reply receiv-
ed; and

(c) the progress made in this regard ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN
SINGH):(a) Yes, Sir,

(b) and (¢). The invitation has been
accepted, though the exact date of the visit
of the Thai Delegation is yet to be confirm-
ed.

AIR-CONDITIONED Bus BY TOURIST
DEPARTMENT

3268. SHRI D. C. SHARMA : Will the
Minister of TRANSPORT AND SHIPPING
be pleased to state :

(a) whether it is a fact that the air-con-
ditioned bus run by the tourist department
in Delhi on conducted tours has not been
on the road for the past several months for
want of spare parts causing a great in-
convenience to foreign tourists;

(b) if so, the reasons for delay in ob-
tuining the spares and the action taken for
this ncgligence on tae part of the persons
responsible for the same;

(c) whether it i¢ also o fact that on
holidays when the number of buses is more
than threc on the road, some of them run
without guides and some without mikes
thus causing great inconvenicnce to tourists;
and

(d) i so, the stepy proposed to be taken
to remedy the above ills ?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DARSHAN):
(a) and (b). No air-conditioned bus is run
by the Department of Tourism on conduct-
ed tours in Delhi. The Delhi Transport
Undertaking is, however, running such u
bus, which had to be withdrawn for repairs
on 24th May, 1967, and was again put on
the road, after being declared road-worthy,
on the 16th November, 1967,

(c) and (d). All the buses run by the
Undertaking for conducted sight-secing tours
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are fitted with public-address system. Some-
times, particularly on Sundays and holidays,
the Undertaking finds it difficult to provide
guides at short notice for each additional
bus, However, all the tourist buses move
in a convoy and even if guides are not
available on every one of them, those, who
are available, conduct all the tourists at
various monumecnts collectively.

STRIKE BY TRANSPORT WORKERS IN HARYANA

3269. SHRI SHRI CHAND GOEL : Will
the Minister of TRANSPORT AND SHIP-
PING be pleased to state :

(a) whether it is a fact that transport
workers of Haryana State observed a com-
plete strike on the 8th and 9th February,
1968 creating a complete deadlock of road
transport in Haryana;

(b) if so, the estimated loss resulting
therefrom; and

(c) the main demands of the transport
workers and the action taken to meet the
same ?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING .(SHRI BHAKT DARSHAN):
(a) to (c). The required information is
being collected from the Government of
Haryana and will be laid on the Table of
the Sabha, when received.

ENQURY AGAINST R. K. PuraM PoLice
STATION
3270. SHRf GANESH GHOSH :
SHRT1 BHAGABAN DAS :
SHRI SATYA NARAIN SINGH :
SHRI P. RAMAMURTT :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether it is a fact that the Deputy
Inspector General of Police ordered an
enquiry against the Ramakrishna Puram
Police Station. New Delhi for registering a
Kidnapping case on the 13th Dccember,
1967;

(b) if so, whether the enquiry has been
completed;

(c) the details thereof; and

(d) the action taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a)
to (d). An enquiry was held on a complaint
dated 13-12-67 by a resident of R. K. Puram

alleging that the local Police had not regis-
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tered a case on a report lodged by him
about the kidnapping of his daughter. The
enquiry revealed that no such report was
lodged.

However, the same person lodged a com-
plaint at Police Station R. K. Puram, sub-
sequently that his daughter had left Ahis
house on 23-1-68 and he had not been able
to trace her, A case u/s 363 IPC was
registered by the Police. The girl was
traced and was found to have gone away
with another person to Gurgaon. The con-
cerned individual has been arrested and the
case is under investigation.

CoOASTAL NATIONAL HIGHWAY

3271. SHRT D. R. PARMAR:

SHRI RAMCHANDRA J, AMIN :
SHRI R. K. AMIN :

Will the Minister of TRANSPORT AND
SHIPPING be pleased to state :

(a) whethcr Government are aware of
tac report which appeared in the newspapers
in Gujarat that the Government of Gujarat
have put proposal for the construction of
coastal National Highway around the coast
of Gujarat; and

(b) if so, Government’s reactions there-
to?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DARSHAN):
(a) and (b). The press report has not come
to the notice of Government so far. But
the State Government have been pressing
for Central financial assistance for a coastal
highway. Though this is primarily their
concern, yet the data supplied by taem in
this connection is being examined. A de-
cision however, can be taken only after the
Fourth Plan has been finalised.
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